HIGH COURT FOR THE STATE OF TELANGANA :: HYDERABAD

TENDER NOTIFICATION

ROC.No.669/2026-CPS

Sealed quotations are invited for supply and installation of 76 Nos. of
12V/200AH Sealed Maintenance Free (SMF) Batteries for UPS Systems,
including two (02) complete sets of interconnecting cables, with a minimum
warranty of two (02) years and buyback of existing 76 old batteries (Purchased
on 15-02-2021), for use of High Court for State of Telangana.

Note: The buyback value of the existing 76 old batteries shall be quoted
separately and will be considered while evaluating the net financial
implication.

TERMS AND CONDITIONS

1. The quoted rates shall be inclusive of packing, forwarding, transportation,
loading, unloading, installation, testing, and commissioning charges.

2. GST shall be indicated separately in the quotation.

3. The bidder shall submit technical literature/catalogue of the offered
batteries.

4. Any battery found damaged or defective during delivery or installation shall
be replaced immediately at no extra cost.

5. The bidder shall clearly indicate the buyback value of the 76 old batteries
separately in the financial bid.

6. Payment shall be released after successful supply, installation, testing,
commissioning, and submission of all required documents.

7. The supplier shall comply with all statutory and environmental regulations
regarding handling and disposal/recycling of used lead-acid batteries.

8. The Registrar (Protocol)-FAC-Registrar (I.T)-CUM-CPC may at his discretion
ask the bidder for clarification of their bids including price.

9. The Registrar (Protocol)-FAC-Registrar (I.T)-CUM-CPC reserves the right to
accept or reject any or all the quotations without assigning any reasons.

The intending bidders shall submit their sealed quotations to the undersigned on or
before 12-06-2026 (Friday) during the office hours, duly super scribing the sealed

cover about the Tender description.
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